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(b) total number of departmental
promotions/upgradation of posts in
each category of posts and how many
posts gone to Schedulsd Castes and
Bcheduled Tribes; and

{c) total number of contracts/licen-
ces granted and the share there, i
any, to Scheduled Castes and Schedul-
ed Tribes in each category of such
contracts/licences and it not reasons
thereol?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) (a) to (c)
The information 13 being collected and
will be laid on the Table of the House

Licences granted to 8. C. and 8. T

8588 SHRI R. N RAKESH Will the
Minister of INDUSTRY be pleased to
state the total number of contracts/
licences granted by the Ministry, its
attached and subordinate offices in-
cluding the public sector undertakings
for the entire peniod of Janata Govern
ment regime and the share there, if
any to SC and ST m each category
of such contracts/licenceg and if not,
why?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI) Under the
provisions of the Industries (Develop-
ment & Regulation) Act, 1951, indus-
tnal licences are issued on the basis
of merits of each application While
due consideration 18 given for the
development of backward areas, the
applicant’s  status as belonging fo
Scheduled Castes and Scheduled Tribes
is not taken into consideration Out
of 398 industrial licences issued dur-
ing April, 1977—February, 1978, 97
licences were granted to industrial
undertakings in backward areas The
details of Industrial licences including
the names of licences, type of the
licence, location etc are being pub-
lished in “Weekly Bulletin of Indus-
trial Licences, Import Licences and
Export Licences” and “Monthly List of
Lattars of Intent and Industrial Licen-
ces”, copies of which are available in
the Parliament Library.

CB1 Enquiry infe Impert of Pelyster
Fllament Yam

6589 SHRI N. SREEKANTAN NAIR'
Will the Minister of HOME AFFAIRS
be pleased to state

(a) whether the Central Bureau of
Investigation made enquiry on reports
appeared in Blitz and other journals
regarding the import of Polyster Fila.
ment yarn, and

(b) if so, what are the findings?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI S D PATIL): (a) and (b)
The Central Bureau of Investiga ion
has not made any enquiry into the
matter,
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